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Declaration of Assets and Liabilities

Y!ar‘-l.'ffl R L LR TN R N Y

T ChENROM, Kooy son/daughter/wite of -y, Reom, Ve Chovdhavy
498G nr S, L LEES. .. years, belonging to .ﬁi‘)ﬂ..Leg.is.l..d]‘:rﬂ..ﬂ)-jmk].ﬂ..HA?{'J).’:'M!\;&{
service and presently working as Setﬁm%\cm,ﬁihwkeaiﬂdl\'vfwmb\y. Pedn

2823

-24

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*;

A,

(Assets In jeint name Indicating the extent of joint ownership will also have to be

given)

Sr.
No,

Description

Seif

Spouse

Name(s)

0

Cash

- Rs 43000

Rs 45000

Dependant-1
Nama

Dependant-2
Name

Dependant-3 |
Etc. Name i

{1y

Deposits In
Banks, Financial
Institutions And
Non-Banking
Flnancial
Companies

Rs 300000

Q3 225w00

(il

Bonds,

Shares in
companies

Debentures and

(Iv)

Other financlal
institutions,
NSS, Postal
Savings, LIC
Policies, etc

25331 L

@ 2(a8d)|

v)

Mator Vehicles
| (detalls of
make, etc.)

Usban cmi;q

white elowoy
bty

| (vh)

Jewellery (glve
details of
weight and
vaiue)

To 9m

350000
Cagpyeyr)

25%9m
7\

225 9™
Siwey

(vil)

Other assets,
' such as values
' of claims /

interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange iIn respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.




[ﬁote; properties in joint

also have to be Indicated]

ownership indicating the extent of joint ownership will

Sr,
Na.

Description

" Spousc

name(5) | Mame

“Dependant-1 | Dependant-2

Dependant=3

MHame Etc, Nama

(i)

ﬁ.gﬂc.uiturai Land
- Location(s)
- Syrvey number(s)

- Extent (Total
measurement)

-Current market value

(1)

Non-Agricultural Land |
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

-

(i)

Bulldings (Commercial
and residential)
Location(s)

- Survey /door
number(s}

- Extent (Total
measurement)

- Current market
value

(v)

Houses / Apartments,
etc.

- Lacation(s)

- Survey fdoor
number{s)

- Extent (Total
measurement)

- Current market
vaim,_

(v)

Others (such as

interest in property)

e

S TS

i

(2)

1 give herein below the details of my fiabil

institutions and government dues:-
[Note : Please glve separate details for each item)

ties [ averdues to public financial

Sr. | Deseription Hame & address of Bank / | Amount outstanding as |
Ne. pinanclal Institutions{s} / -], RS A
: Bepartment (=)
(a) i} Loans from Banks
(ii} Loans from financial L =
institutions____
(i) Government Dues:
{a) dues to departments e H
dealing with government
accommodation
(b) dues to departments
dealing with supply of e .
water _
(c) dues to departments
dealing with supply of i
electricity 23 o
' \Au\m“'{

Cheme
L f. A

v




.

{d) dues to departments |
deallng with telephones
(e} dues to departments
dealing with government
transport (including e B
aircraft and helicopters)

(f) Other dues, If any

(b) (1) Income Tax including
surcharge [Also indicate
the assessment year upto W0

which Income Tax Return 'B ¥o PKB an N
flled. Glve also Permanent L
Account Number (PAN)]
(il) Wealth Tax [Also
indicate the assessment
year upto which Wealth —_
Tax return filed,]

(li1y Sales Tax [Only in

case of proprietary = o
business] e

(iv) Property Tax = —

€.  Personal Detail

GPF/CPF/PRAN No. - N7 1,0775 L

Gender :- EE (M/F)

te of Birt i | e " Fa | '

Date of Birth 77\ \ o 12 | (1o :‘3 y (DD/MM/YYYY)

Class/Group - ﬁ,' (A/B/C)

Cadre o [Bher Vidwm Sbia gecvdomad A Lmistaadivecadste
_(ﬁju Name 8.g. B.AS.-Bihar Administrative Service,

B.S.5.- Blhar Secretarlat Service ete.)

Hame District L

Beguyaray
I hereby declare that the above details are true to the best of my
knowledga and belief.

Chomdamn  \esaomeay

Signature ............. jdasisaring .-Isfg}:qm wrimianenk
Nafne of Employee: ... SN ANATL., éswenay
X \
Place:....! Pedmnar...... Deﬁlgnatlon:.......§.§9h9ﬂ.....“Q.’.F.GJ.S‘QI........
Bates..)S.(22024..... . Department:. 3\ ... Y.oghen, é'ﬂkhﬂf.i?m%‘v ek
Note: Please sign each page of the declaration. Asset declaration form

must be in Ad size white paper with computer typed (single side)
in prascribed format.

\L“rm Y

chenderd, L —

\S {Q‘L"Lq




